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BEI0RE THE CENTRAL ADIIINISTRATIVE TRIBUNAL 

BPNGALORE BENCH: 	:BNGAL0RE 

DATED THIS TtENTY i-Ii-TH DAY Of tEBRUARY, 1993 S 
Present: Hon'ble Ir. Justice P.K. Shyamsundar, Vice.Chairman 

Hon'ble hr. V. Ramakrishnan, hlember (A) 

APPLICATION NO.229/1991. 

Shri N. Narayana Nair 
S/o Late Raman Nair 
Age 57 years 

- Quarters No.57/9, HO TC(U) A1, Bangalore 

Shri J. Thomas 
S/a Joseph (Late) 
Age 54 years 
Quarters No. 60/8 
HO TC(U) AF, Bangalore 560 006 11 

Shri Nathu 
S/a Late 5K Mohiddin 
Age 47 years 
Quarters No 57/1 0, HO. TC(U):A- Bangalore 560 006 

AL 

4. Shri Anthony Swamy 
S/o Late Nayagam 
Age 48 years 	 S 

Quarters No 57/4 
HO TC (U) AF, Bangalore 560 OO 

5. Shri Ilohan Das 
5/a  Late Velu 
Age 49 years 
Quarters No 57/1 

HO TC(U) IkF, Bangalore 560 006 

6. Shri Malakandiah 
S/p Late Kondiah 
Age 52 years 
Quarters Na 57/5 
HO TC(U) AF, Bangalore 560 006 

-, 	 -Shri Ramachandra 
°. 	 S/a Late Thimmiah 

'ge\42 years 
i.aers No 62/10 

(S 	 HflTtC(U) IkE, Bangalore 560 006 

\ 	 Abubaker 
Late Mohammed 	 S 

'e 48 years 
Quarters No 57/12 
HO TC(U) Af, Bangalore 560 006 

Sf 
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9 • Shri 	IQUIIJ 

S/o Late Anthony 
Age 37 years 
Quarters No 60/6 
HO TC(U) A, Bangalore 560 006 

10. Shri 	PS Arokiya Swarny 
S/o Late Chouri Naygam 
Age 59 years 
Quarters No 61/2 
HO TC(U) A, Bangalore 560 006 

11, Shri.Aisdul 	Subban 
C/o Late Abdul Kudthus 
Age 47 years 
Quarters 	No 	61/6 
HO TC(U) A, 	Bangalore 560 006 

12. Shri 	Sayalu 
S/o Late 	Lingaiah 
Age 43 years 
Quarters 	No 	62/11 
HO TC(U) AF, 	Bangalore 560 006 

 Shri 	C Arokiya Swamy 
S/o Late Chinnappa 
Age 54 years 
Quarters 	No 	62/1 
HO TC(U) A, 	Bangalore 560 006 

 Shri RV Panchavarnam 
S/o Late Veeramuthu Pillai 
Age 55 years 
Quarters 	No 61/5 
HO TC(U) AF, 	Bangalore 560 006 

 Shri VK Nair 
S/o Late Velu Pillai 
Age 52 years 
Quarters 	No 	61/14 
HO TC(U) AF , 	Bangalore 560 006 

1 6 Shri 	IVIP 	Janardhan 
S/o Late Ponnurangam 
Age49 years 
Quarters 	No 	60/14 
HO TC(U) A, 	Bangalore 560 006 

 Shri Shakeef 
S/o Late Masjmsahjb 
Age 46 years 
Quarters 	No 61/8 
HO TC(U) 	M, 	Bangalore 560 006 

 Shri Kallan 
S/o 	Late 	Iviohali 
Age 56 years 
Quarters 	No 61/7 
HO TC(U)A, 	Bangalore 560 006 

: 



- 	 19. Shri A Sabastian 

S/o Arokjya Nathan 
Age 40 years 
Quarters 61/9 
HQ TC(U) A, Bangalore 560 001 6 

Shri A Kalimuthu 
/o Late Arumugam 
Age 51 years 
Quarters No 57/6  
HQ TC(U) Ar, Bangalore 560 006 

Shri Lakshmana 
S/o Late Kessjah 
Age 56 years 
Quarters No 60/7 
HQ TC(U) AF, Bangalore 560 006 

22.. Shri Chinnappa 
S/o Late Goraiah 
Age 40 years 
Quarters No 57/2  
HQ TC(U) AF, Bangalore 560 006 

Shri Dayanand 
S/o DavId 
Age .37 years 
Quarters No 61 /1 6 
HQ TC(U) Af, Ban1ore  560 006 

Shri P Raju 
S/o Late Perurnal Naidu 
Age 43 years 
Quarters No 57/1 5 
HQ TC(U) AF, Bangalore 560 006 

Shri Antony Das 
S/o Late Iladuraj 
Age 46 years 
Quarters No 57/1 6 
HQ TC(U) AF, Bangalore 560 006 

 Shri A Dominic 
S/o fi Ambrose 
Age 37 years 
Quarters 	No 	60/12 

.:'HQ TC(U) Af, 	Bangalore 	560 	006 

27 Shri Shivaji Shah 

( S/o Late Raghunath Shah 
Age39 years 

'c Quarters 	No 	60/15 
HQ TC(U) Af, 	Bangalore 	560 	006 

.28. Shri D Raju 
S/o Duraiswamy 
Age 33 years 
Quarters 	No 60/4 
HQ TC(U) Af, 	Bangalore 	560 006 
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 Shri Parthasarathy 
S/o Late Anandaraj 
Age 42years 
Quarters 	No 	60/11 
HQ TC(U) 	Al-, 	Bangalore 560 006 

 Shri Ramakrjshna 
S/o Late S Anmanth 
Age 39 years 
Quarters 	No 	62/9 
HQ TC(U) As-, 	Bangalore 560 006 

51 Dhanamrna 
D/o Vediah 
Age 40 years 
Quarters 	No 60/2 
HQ TC(U) 	Al-, 	Bangalor.e 560 006 

52. Smt Polamma 
0/c Kondjah 	(Late) 
Age 32 years 
Quarters No so/s 
HQ TC(U) Ar, Bangalore 560 006 

 Shri Oevaraj 
S/o Ilanicka Reddy 
Age 34 years 
Quarters No 60/1 
HQ TC(U) AF, Bangalore 560 006 

 Shri 	flohan Raj 
S/o Abraham 
Age 29 years 
Quarters 	No 	60/3 
l-IQ 	TC(U) 	Al-, 	Bangalore 560 006 

S. Shri 	Kurnar 
S/o Ramulu 
Age 30 years 
Quarters No 57/3 
HQ TC(U) 	Al-, 	Banga1or 560 006 

 Shri 	Kadera 	Je1u 
S/o Late Chinnappa 
Age 43 years 
Quarters 	No 	57/11 
HQ TC(U) Al-, 	Banga1or 560 006 

 Shri Arokiya Das 
S/o Late Joseph 
Age 34 years 
Quarters 	No 57/1 4 
HQ TC(U) Al-, 	Bangalore 560 006 

B. Shri Govi\ndaswamy 
S/o Late Krishnappa 
Age 30 years 
Quarters 	No 57/1 3 
HQ TC(U) 	Al-, 	Bangalore 560 006 
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Shri Shaffi M 
s/o Rasul Buz 
Age 36 years 
Quarters No 57/7 
HQ TC(U) AF, Bangalore 560 006 

Shri fluniraju 
S/c Sanjeevappa (Late) 
Age 29 years 
Quarters No 57/8 
HQ TC(U) AF, Bangalore 560 006 

L 	41 • Shri Gambir Ram 
S/a Lakshman Ram 
Age 33 years 
Quarters 60/16 
HQ TC(U) AF, Bangalore 560 t06 

Shri Venugopal 
s/o Late Chandran, 
Age 42 years 
Quarters No 61/3 
HQ TC(U) AF, Bangalore 560 006 

Shri Bhaskar 
S/o Late Nagabhushan 
Age 34 years 
Quarters No 61/11 
HQ TC(U) AF, Bangalore 560 006 

Shri Rajendran 
S/o Late Ponnurangam 
Age 31 years 
Quarters No 61/10 
HQ TC(U) A , Bangalore 560 006 

45, Shri liaricar 
S/o Syed liaricar (Late) 
Age 31 years 
Quarters No 61/12 
HQ TC(U) A, Bannalore 560 006 

Shri Devasagayam 
---- 

 
S/o Kondiah 

'ge.46 years f;,; 	Quaters No 61/13 
' 	ftQTC(IJ) A, Bangalore 560 006 

41.  
( 

S"hri Venkatesh 
5/0 Venkatiah 

Ak 	 Age 30 years 
Quarters No 61/14 
HQ TC(U) A , Banoalor.e 560 00:6 

48. Shri Billiyappa 
5/0 Late Dasappa 
Age 35 years 
Quarters No 61/4 
HQ TC(U) AF, Bangalore 560 006 

. . . . 9 . 6/- 
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49. Shri Kri.shnappa 
Sb, Late Nanjundappa 
Age 30 years 
Quarters No 61/1 
HO TC(U) AF, Bangalore 560 006 

50, Shri Mobusab 
C/o Pakuru Sahib 
Age 27 years 
Quarters No 60/1 0 
HO TC(U) AF, Bahgalore 560 006 

(K.N. Harjdasan Nambiar - Advocate) 

Versus 

 

 

Applicants 

 

Union of India (Repreented by Defence Secretary) 
Ivlinistry of Defence 
New Delhi. 

Chief of the Air Staff 
Air HO (Vayu Bhavan) 
New Delhi 110 011. 

Air Officer Commanding—in—Chief 
HO Training Command, iAt 
Bangalore 560 006 

Officer Commanding 
HO Training Conrrand (U) Air 1-orce 
Bangalore 560 006 

(Shri M.Vasudeva Rac 	Advocate) 	... Respondents 

This appiflication filed under section 19 of 

he Administrative Tribunals At, 1985 having come up for 

rder before this bench to4y, Hon *ble (1r, V. Ramakri&nan 

~,ember.(R) made the f•ollbw4g: 

ORB ER 

The ,ppplicant Shri Narayana Nair along with 

49 others are defence civilian empioyees 	Their contention is 

that they were allotted family quarters which are of a category 

lower than what they would normally ntitled to. This has 

r suited in what the applic4nts claim as provision of sub— 

. . ... . .7/— 
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standard accommodation to them and loss of house rent allowance 

as the Department has taken a view that since they were provi-

ded with official accommodation they have no entitlement to 

HRA• In addition, the appli-ants have also to:. paythe licence 

fee as fixed for the quarters allotted to them, 

We heard the first aprliant Shri Narayana 

Nair in person in the absence of his learned counsel who had 

not turned up on several occasions. Today also at the request 

of the aprlicant, the case was adjournd to 2.30 pm to enable 

the lawyer to appear and argue before us. Inspite of the 

accommodation extended, the applicant's .c.oulsel is absent. 

We heard the applicant in person and Shri M.t!asudeva Rao for 

the respondents and proceed to pass the order in their presence. 

1 It is not in dispute that the applicants 

had been provided with some type of official quarters which 

they had occupied and continue to do so. As official acco—

mmodation has been made available t0 them even if it is of a 

type lower than what is their entitlement there is no question 

of the house rent allowance being given to them. The learned 

Standing Counsel for the Government has argued that compared to 

the demand the number of units to be made available to all those 

entitled is grossly inade'uate and necessarily the Government 

	

/ 	 have to be given a type lower than their entitlement. 

	

ii 	
Fbi~t
ç 	- 

hen for the category of accommodation allotted to the 

there are several others waiting to get their turn. 

:4. 	 In the light of the above position, we hold 

that the Department has rightly not extended the benefit of 

0 0 . 0 . 0 0 8/— 
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' ( 	o@se' Oçt allowance to th 

ecoveryot the appropriat 

application is c 

same. No costs. 

,- F- 

IIEMBER (A) 

TRUE 

applicants. Their action in 

licence fee is also correct. As 

smissed as there is no subsanCe 

- 	- 	L 

VICE CHAIRMAN 

11H 
DEPUTY 'h 

eiTRM ADMUNWIMITIVS TAjFJWNAh 



Second Floor, 
C!nmercjaj Complex, 
Indiranagir, 
Bngalore560 138. 

REv U PETITION NO.23 of 1993 	ted: 2 4 JUN i993 
APPLICATION NO(s) 299 	.- 	oni. 	. 

!pL-1LiR2Dj(j2 N.Narayan 1air and 	
Re$2afldt tj.t ry 49 Others. 	 VS 	

of.Deferce,NDelhi. to 	 and Others. 
1. 	Sri.N.Nareyen Nair, 	 8. 	Sri.Abubeker, 

S/o.Lete Raman Nair, 	 S'/o,Lpte Ilohammed, 
Quarter No.57/9, 	 Quarter No.57/12, 
HQ TC($J),AF,B8ngalore. . 	 . HQ TC(U),AF,3englore-6. 

2 Sri.J;Thomas,S/o. 9. Srj.Lourd Nathan 5/0, 0  

Joseph(late), Late Anthony,Quarter No.90/6, 
• 

• 

Quarters No.60/8,. 
HQ TC(U) AF 

HQ TC(U) A, 	B 11ore-6. 

Bangalore-6. 	 . 10, Sri.P.S.Arokiya Suamy, 

3. Sri.Nathu, 
$/o.late S.K.Mohlddjn, 

Sb 	.Late .Chouri Nayaarn 
Quarter No.51/2,140 T(U),AF, 
B9ngalore-6, 

Qurters No.57/10, 
HQ TC(LJ),F, 11, Sri.Aisdul Subban 
Bangalore-6. C/o.Late Abdul Kudthus 

Quarter No.61/6,HQTC(U) AF, 
4. Sri.Anthony Suamy, B2noalore-6, 

S/o.Le:Nayagam, 
Quarters No.57/4, 12. Sri.5.ayalu,S/o 	Late, 
HQ To(u),Ar, Linoaibh,Quarter No.62/111  

8angalpro6. 	 • HQ TC(U.) AF,Bangaiore. 

5. Sri.M.bhen Dee, 13. Sri.G.Arokiya Suamy, 
5./o.Lete Velu, 	. . 	

. 5/o.Late Chinnappa, 
Quarter No.57/11  Quarter flo.62/1, 
HQ TC(U),F, 	. HO TC(u)'r,oengaiore- 
Banga lore-S. 

14 9  Sr i.R .V. Penchavrnam, 
 Sri.Flelakondelah, 

S/o,Lete Kondaich, 
S/o.Late Veeramuthupilici, 

. Quarter No.61/5,HQ TC(U) AF, 
Quarter No.57/5, 
HQ TCOU), 	AF,  

Bangalore. 

8engalore-6, 15. Sri.V.K.Nair S/o.Late 'Jelu 
illei,Quartr No.61/14, 

 Sri.Rama chandre, HQ TC(U'), 	A1,Bangalore. 
• 5./o.Late Thimmaish, 	= 

No.62/1 0, HO TC(U) AF,B'l'ore. Continued to gage No.2.- 
StJ83ECT:.. Epruprdjn 	nc 	i... 

--- jiQ9 1 or,. 

Please f'ind enclosed 
STAy/IrrERIp ORDER. Dassed . by. this -Tribun 11-05-93, BPPlicati.n(s) on -----..., ------ 

a copy of the ORDER/ 
4n the above said 

I 
	

DEP1Jry REGISHAR 
ZJUOICIAL BRANCHES, 
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flRj ADmINISTRPTIVE TR1B 

t 	 - 
Second Floor, 
Cemmerejal Complex, 
Indiranagér, 

—:3;— Eangalore560 838, 

!lated: 
REVIEW PETITION N0.23 of 1993, i - 

PPLICATI0N NO(s). 229 of 1991 

Njjareypna ISJElr end 	f2!jdent(s)Secretpry,rv1injstry 
Fortynine othors. 	V 'o? Defence,Nelhi & Others. 

13 

34. 	Sri.Mohn Raj, 	 41. 	&ri.Gambir Rem S/ 
5/o.tbrhcm, : 	 Lekthmanrem, 
Quarter No.60/3, 	 Quarter No.60/16, 
HQ TC(Li)F, 	 H[ TC(U)AF,8englore. 
Bangalore. 

42. 	&ri.Venugopal S/o.Late. 
35. 	ri.Kumer Chendren,Querter 	No.61/3, 

S./o.Ramulu, HQ TC(U)AF,Bpngelore. 
Quarter 	No.7/3, 
HQ TC(U)AF,B'lor, 43. 	Sri.Bhsker .5/o.Lete 

36. 	Sri.Kedera Velu, 
Negebbushan,Quarter 
No.61/11,H 	TC(LJ)AF, 

S/o.Lte Chinnappa, Benolore. 
Quarter 	N0.57/11, 
HQ TC(lJ)F,B'lore. 44. 	Sri.Rajendr,S/o,Late 

Ponnurnom,Quarter No. 
37, 	Sri.Arokiya Ds, 61/1 O,HQTC(L1)F, B'Iore. 

5/0.Lete Joseph, 
Quater 	o.57/14, 45. 	Sri.rlericar 	/o.Syed 
HQ TC(U)AF,Blore, Mricer(lte) Quarter 

No.61/1 2,HQTC(U)PF, 
33. 	Sri.GQvindaswamy, BanqFlore, 

S/o.LateKrishnrppe, 
Quater 	No.57/13, 45. 	Sri.Dev - sagayam,S/o. 
HQ TC(U)AF,B'lore. Kondieh,

FF,BEnflalore.
Qurter 	No.61/13, 

HQ TC(U) 
Srj.5h.ffj M. 	S/o, 
Resul 	Buz,Quarter 47, 	Sri.Venkatesh S/a. 
No.57/7,HQ TC(U)F, Venktaih, 
Benglore. TC(U)PF,Benolore. 

Sri.fluniraju,S/o. 43. 	Sri,BilliyappE 	/o. 
Late 	Sanjeevapp', Qesappa(ite), 
Qurter No.57/8, Uu'rter 	No.61/4, 
HQ TC(U)AF,B'lore. HQ TC(U)AF,BangElore. 

49. 	Sri.Krishneppe Sb. 
Nanjundeppa,Quarter No. 
61/1 	 B'lore. ,HQTC(U)PF, SUBJECT:.. 	prwardjn 	of coje 	of —the Order passed by 

the Centrj. fldmjnistrtjve Tribur,aj.anQplore 5encfi 
flgelore. 

Please find enclosed herewith a Copy of the ORDEF/ 
STAY/INTERIII ORDER.p85od by-this.Tribunal In the above said 
pplicati.n(s) on ------- --------- 

V DEPUTY REGISTRAR 
JLIOICIL 	BRANCHES 



NTR.A STRTJVE TRI. 

 

 

Sod Floor, 
Commercial Complex, 
Indiranagar, 
Bngalore-560 138. 

REVIEW PETITION NO 
	

f 199 
	ted: 

gPPLICATI0N NO(s). I - 
	 229 of 1991. 

N.Nereyen Neir and 	v/s Respondent(s)Secretry,fflinistry 
Forty nine Othersl 	 7rDelhi & Othrrs. 

13 
Sri.Mobuseb 
S/o.Pakuru Shib, 
Querter No.60/10, 
HQ TC(U) Pr, 
Be ng lore. 

Sri.K.N,Heridean Nembr, 
Pdvocte,No.4, Fourth ross, 
8a1epet,Bang1ore-560 053. 

5 • 	The Secretary, 
Flinistry of Defence, 
New Delhj. 

5 • 	Chief Of the Pirteff, 
Air Headquerters, 
tfeyu Bhvsn, 
New Deihi-ilO011. 

5 • 	Air Officer Comm2nding-in Chief, 
HQ Ttaining Command, 1PF, 
BEngelore-6. 

5 • 	Officer Commanding, 
HQ Trainino Command(IJ), 
Air Force,8z- ngr1ore.-6J 

5 6. Sri.f1.VrsudevE Ro, 
Centrl 6jt.Stno.Coune., 
High Court Building,. 
BEngelore-1. 

SUBECT:.. £orwet'dino of co 

oa  ngBiure •  

Please find enclosed herewith a copy of the ORDER/ 
STAY/INTERIJI 	 In the above said 
pplIca'cj.n(s) On _--:9.:2.J----- 

JL 
if 	

DEPUTY REGISTRAR 
JUDICIAL BRANCHES, 
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Date 	 Office Notes 	 Orders of Tribunal 

/ 

1 PKS(VC)/VR(MA) 
11.6.9.3 

We cannot re—hear the case 

now in the guise of a review petition. . 

the applicant has to seek his remedy 

elsewhere. No grounds made out to 

review the order already made•  For 

the above reasons, this application 

stands dismissed. 

, l 4 

'- -- 	4 	 - - 

L 	--- 	 - 
t 	 MEIUER() 	VICE CH)4tMN - 

( iOI 
ft 

IN-6  
$fcT%01 off'cø 

NIAL I0MINSTP1 Th 

I 	 ADDITIOPIAL BENC 
BANGALORE  

U 


